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Congress against the award winning

book Jhanan di Raat by Shri Mah-

boaob. The demonstrators requested

that a senior official of the Akademi

should come out and accept a memo-

randum. When a senior official of
the Akademi came out to accept

a memorandum, some of the demons-
trators manhandled him and black-

ened his face, but no memorandum

was delivered to him.

(c) Does not arise.

(d) Delhi Police has been re-
quested to provide adequate security
to the officials of the - Sahitya
Akademi and to conduct an inquiry
into the circumstances under which
such an incident occurred in the
presence of Police.

Setting up of Kavi Kulguru Kalidas
Sanskrit University of Nagpur

2486. DR. SHRIKANT
RAMCHANDRA
JICHKAR :

SHRI SUSHILKUMAR
SAMBHAJIRAO SHINDE}:

Will the Minister of HUMAN
RESOURCE DEVELOPMENT be
pleased to state :

(a) whether Government are
aware of the recent decision of the
Maharashtra © Government to set
up the Kavi Kulguru Kalidas Sans-
krit  University at Nagpur which
would start functioning from Ist
July, 1992 ; and

(b) what would be the form of
assistance which the said University
would get from the Central Govern-
ment, the UGC or other central
agencies ?

THE DEPUTY MINISTER
IN THE MINISTRY OF HUMAN
RESOURCE DEVELOPMENT
(DEPARTMENT OF EDUCA-
TION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA):
(a) and (b) No, Sir. University

[RAJYA SABHA ]
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Grants Commission or Central
Government do not seem to have
received any information regarding
setting up of the Kavi Kulguru
Kalidas Sanskrit University at
Nagpur by the Government of
Maharashtra. The State Govern-
ment has been requesied to furnish
necessary information in this regard
and the same will be laid on the Table
of the House, when received.

According to the information
furnished by UGC, the Commission
provides financial assistance to State
Universities for purchase of books,
journals and equipment, recruitment
of staff, construction of academic
buildings and hostels only after the
concerned Universities have created
minimum infrastructure and
appointed the prescribed minimum
number of teaching and non-teaching
staff, and fulfilled other essential
conditions in accordance with the
provisions of UGC Act and Regu-
lations.
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